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MR. DEPUTY-SPEARER: You can
coftinue tomorrow We toke up the
discustion under rule 193

1600 Itfs,

DISCUSSION ON STUDENT UN-

REST IN THE COUNTRY AND INCI-

DENTS IN DELH! UNIVERSITY ON
DECEMBER 6, 1872

MR. DEPUTY-SPEARER: We take
up the discussion under rule 188 on
the increbsing stutlent unvest in the
country and the statzment mafe by
the Minidter of State for Home Affairs
in the House on the Tth December,

Bir{ Figaibathirio JOsB1 (Shajapur)

rosg—
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MR. DEPUTY-SPEAKER: 1 was
not informed about it. Both are to

be discussed together. Shri Ganga-
deb.
SHRI P. GANGADES3 (Angul):

Sir, I rise to speak on the increas-
ing student unrest in this country,
The problem of unrest in umversity
campuses today is experienced in
many of the countries of the world,
but what we are experiencing in our
country now is something which we
cannot ignore, because indiscipline n
the campuses adversely affects acade-
mic gtandards. Therefore, the Juality
of human capital is also affected.
Therefore, it is a problem for which
the Government and the people of the
country should try to find out a last-
ing solution.

16.02 hrs .
[Surr N. K. P. SaLvE in the Chair]

It is certainly important that we try
to analyse today the causes of the so-
called indiscipline in universities, It
may not be quite charitablé to accuse
the student community for all the
disturbances because they them-
selves may be victims to certain en-
vironmental and external influences
of the vested interests and the frus-
trated politicians. There has been an
unprecedented explosion in terms of
student enrolment for higher educa-
tion. In this case, the UGC has in-
creased the expenditure by more than
1000 per cent. Yet 1t ig difficult to
say that we have succeeded in finding
adequate amenities to the student
community. Instead of checking ad-
missions to the universities, we have
perhaps been admitting a fairly large
number of sub-standard students who

had no definite aptitude for higher
studies and research.
Likewise, the recruitment of tea-

chers has also deviated from certain
norms on account of rapid expansion
in the students’ enrolment. Frankly
speaking, we may be guilty of yield-
ing to pressure from less informed
quarters and thereby allowed admis-
sions on grounds of minimum eligi-
bility conditions. Simultaneously, we
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may have offered uncertain future to
large numbers of young men by not
insisting on admissions dovetailed to
requirements for the socio-economic
development of the country.

All this has only meant postpone-
ment of frustration till the comple-
tion of University education, Ths
has also caused a large volume of ex-
penditure on education without im-
provement in the quality of the real
education. The innocent young peo-
ple are also exposed to the influence
of frustrated politicians who have
otherwise achieved much success in the
past. For example, the rus design of
the rusticated President of the Delhi
University Students’ Union to take
over the administration of the univer-
sity is defimitely a move of a politi-
cian’s instructions rather than a scho-
lar's goal,

There is also legitimate apprehen-
sion in certain quarters that some
foreign lobbies also are working in
the country to spread feelings of
frustration and desolation so that the
country does not make faster deve-
lppment to occupy its placc of pride
i the world. It 15 indeed tragic,
therefore, that while the Government
despite limitation of resources is giv-
ing priority to higher education, cer-
tain vested interests and the politi-
ciang may be busy fishing in these
troubled waters. At the same time,
however, reluctant the Government
may feel and however opposed to cer-
tain vested interests it may be, we
shall be failing in our duty unto the
nation, if we do not take cpurage in
our hands to identify the anti-social
and non-academic and politically
motivated forces in the campuses and
eliminate them.

I would, in conclusion, in all humi-
lity seek to make the following sug-
gestions. Firstly there should be &
check on the rapidly growing strength
of the students at institutions of
higher learning plus again a check
through entrance-cum-aptitude tests
for admissions. Secondly, there
should be comprehensive screening of
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candidates seeking employment as
college and university teachers; of
course, only those committed to aca-
demic values should be considered,
Thirdly, a built-in mechanism should
be created through suitable provisions
in the constitution of the students’
union and teachers’ associations so
that only brilliant students and capa-
ble, experienced teachers provide the
leadership, Lastly, there should be
a national scheme of vocationalising
education to reduce uncertainty about
the future and to make education pur-
posive at the school level itself, be-
cause school cducation is very very
important in my opinion and we
should not ignore it.

Therefore, I am confident that the
Government and the hon. members
of this House will consider this dis-
cussion as a matter of collective res-
ponsbility to restore the universities
as eminent places of higher learning
in our country.

MR. CHAIRMAN: We have only
two hours and I have before me a
formidable list of speakers. I would,
therefore, request members to be in-
dulgent to me if I am atrict about
time. Shri Joshi.

SHRI JAGANNATHRAO JOSHI
(Shajapur): How much time do I
have, Sir?

MR, CHAIRMAN: Out of 2 hours,
4 minutes have been allotted to Jan
Sangh on the routine basis.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Sir, I want to make a
submission here. We have discussed
this matter with the hon. Speaker and
he has said that time would be given
for a meaningful contribution. In
this particular case, they should like
to hear the apposition more. If you
go on dividing time on the basis of
the strength of each party, somc par-
tles might get even minus time.

MR. CHAIRMAN: Shri Joshi asked
how much time be bas got and I said
that his party has got four minutes.

SHRI SHYAMNANDAN MISHRA:
muhs have no meaning in this con-
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“The police went into action just
ag DUSU President, Mr. Shri Ram
Khanna, was requesting the largely

peaceful crowd of about 2,000 stu-
dents to disperse.”
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“But over 50 lecturers, who wit-
nessed the entire incident, describ-
ed police entry as ‘unprovoked’ and
condemned the ‘beating up of stu-
dents and teachers' .
afr gf & ¥ Aed & W @
grer | IR A=d w oy 3 )
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ADM said lathi charge was madc
on the falling students despite the
magistrate’s shouting “enough
mau“‘“
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“ according to eye-wilness.s
a constable began belabour.ag a
proatrate student who was later
identified s Mr Raj Kumar of the
Hansra) College The Hmndustan
Times photographer, who clhicked
the scene, was Jystled until other
newsmen 1ntervened The bleeding
student was dragged to a waiting
jeep and dmven away minutes
later

Tt TR ¥ T e frg R

g wy fe amdt & o ¥ ww
o fret war o

e 5g § e o Rpfedy gf
¥ wy dwh wmw § 1 feaw wowr
wt forer s ifrr & v

DECEMBER 14, 1072 Student Unrest ond 216

Incwdents i Delhi
Unwersity
‘“a Miranda House lecturer, Mise
Prabha Dikshit and two students
saw the police ‘beating the students
inside the vehicle’ "
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MR CHAIRMAN: Lgt ham oonfine
himself to stugdent unrest.

SHRI JAGANNATHRAO JOSHI.
Smmultanecusly, along with student
unrest, we are alse discussing the -
csdants which took plase in the Dethu
E:“"“thmuuuhm

MR. CHAIRMAN: I am not objeet-

Ing to his referring to student unrest.
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But he 15 spealang about admismon
to the medical colleges That i1s not
strietly relevant

SHRI JAGANNATHRAO JOSHI
The mamn cause for student unrest 18
that from July, 133 students have been
denied admssion 1n medical colleges
while there are so many seats vacant
in the medical colleges

SHRI PILOO MODY (Godhra) Is
the Cheirman aware of the fact that
one of the demands that have been
submitted by the studenis 13 admis-
<s1om to medical college? 8o, 1t forms
part of the debate It 13 meaningless
to debate 1ssues in isolation
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“While there should be no lack
of vigilance or firmness the need
for i1estraint as well as a visible
proof of such testraint should be
equally obvious’

Where 1s the wisible proof of
restraint?
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Even education has
a soul
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S NURUL HASAN) I would
Like to interrupt him I had made a
statement on the floor of the House
that if the hon Member would let
me know in writmg a specific case, 1
will immediately enquire into it I
do not think there is any point in
repeating precisely the pomt that
has already been discussed in the
House only the other day,

SHRI JAGANNATHRAO JOSHI
I am mcidentally referring to it

PROF S NURUL HASAN If the
hon Member keeps on making alle-
gations, I em afraid I cannot go into
them unless some specific information
18 given.

THE MINISTER OF PARLIAMEN-

and I'ncidents
Delht University
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SHRI R. D, BHANDARE (Bombay
Central): Mr Chairman, Sir, I listen-
ed to the speech of the hon. Member,
Shri Jagannathrao Joshi and I am
really sorry to say that he has totally
failed to do justice to the subject un-
der discussion. He confined himself
only to the incidents that had pccurr-
ed on the 6th December. He should
have tried to study this problem of
unrest in students as a world pheno-

menon and found also in almost all
the States of our country.

Sir, the causes and reasoms of this
world phenomenon of student unrest
are go obvious and clear. The time
at my disposal will not permit me to
explain all those points. In Western
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democracies, because of the affluence,
because of the draft which compels
the youth immediately after coming
out of the university to join the army
and because of the political causes,
there is student unrest and students
also as a rule are against the Estab-
lishment in Western countries. There-
fore, the causes of student unrest are
totally different in Western countries

So far as our country is concerned,
we have got to see whether the signs
and symptoms of the unrest in stu-
dents are only the outward signs and
symptoms or some deep-rooted immer
causes which are developed recently
in the body-politic of India. There are
a number of causes. Before [ deal
with the causes of unrest amongst
students and youth, I must tell you
that there are certain redeeming
features which are found in our coun-
try

The first is that the parent-child
relation 1s still maintained in this
country. In the Western countries,
mn a number of countries of the world,
that relationship, the filal duty be-
tween the child and the parent 1s
destroyed It is not so here That
relationship still persists here, Our
student community has not taken to
the reading of M Regis Debray's
Revolutionary writings Once they
£o0 to these Revolutionary writings,
this country also will fall on the same
Imes with the rest of the world. There
is no vimble sign of the sphere of in-
fluence of Guevaresque Adventurist
philosophy found amongst the student
community of India.

What are the causes for outward or
deep-rooted unrest amongst students
then? The first is the educational
system itself. While I may not agree
with Shri* Jagannathrap Joshi when
he tampered with the problem of un-
rest amongst students while dealing
with the mcidents that d taken
place on 6th December, the main catise
is the system of education. The edu-
cation is not need-based and utility-
based. That point may be taken into
consideration by the hon. Minisier,
The Kothari Commission, the New
Policy on Education, suggest a num-
ber of remedies, that is, bifurcation
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after 10th standard, work experence
and part-time education. In this
country, a number of students go
without education, Therefore, 1 ad-
vance the propoeition that some edu-
cation is better than no education.
Part-time education is much more
useful than no education at all I am
just mentioning the causes to which
you cannot be blind or you cannot
shut your eyes.

Then there 1s the psychological fac-
tor; mental agony starts with the
question of admission. As soon as
the student passes out his SS exami-
natron, the big guestion of admission
1s standing as a monster before his
mind This is also a psychological
factor. ‘What 1s the use of education’
15 the question that baunts the edu-
cated young man because there are
a number of unemployed educated
persons and the unemployment pro-
blem 1s a gigantic problem among
one of the causes

Then I come back to the point
raised by Shr1 Jagannathrao Joshi—
union and political rivalries inspired
the political parties amongst the stu-
dent community It is one thing to
condemn the political rivalries or ins-
piration given by some political
leaders and another thing to advise
the world that politics should not
come into the university campus. Yet,
I know 1t for certain that certain peli-
tical parties are playing a most im-
portant role in creating unrest and
disturbances in the university campus.

SHRI PILOO MODY: Name them.

SHRI R. D, BHANDARE: Obscuran-
tists and ultra leftists are the political
leaders which create disturbance in
the university campus. Curiously
enough, it is only the democrats who
are simply passive spectatore and on-
lookers, who do not try to mould the
opinion of the students or the tea-
chers. But the nltra-radicals and

Ancther thing js the uncontrollable
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passion among the teachers to use
the students as instruments to fur-
ther their own interests. There areso
many factions and divisions among
the teacher-community that the
teachers utilise some of the students
and organieations of students as in-
struments to further their own cause
I know, there are certain honest, dili-
gent and conscientious teachers, but
their number is very negligible.

Then there is rivalry between
college and umversity authorities and
the teachers Since you are looking
at me, Mr, Chairman, I need not ela-
borate

The presence of police in the uni-
versity campus irritates the students
very much Therefore, police should
not be called off and on into the uni-
versity campus. The hon Minister,
the other day, asked, if there 15 a law
and order problem or if there is vio-
lence, what should be done. Violence
must be condemned at all costs but
when the police is called, they do not
behave with the students m such a
manner as they are expected to deal
with their own children After all,
their own children are also studymg
in colleges and schools. But there
are a number of excesses commtted
by the police. (Interruption)

So far as Delh; 15 concerned, there
i the peculiar problem of transport
facilities which 15 also causing a great
deal of unrcst and mental disturban-
ces among the students

AN HON. MEMBER: Lack of faci-
lities.

SHRI R. D. BHANDARE: 1 am
thankful to the hon, Member for cor-
recting me.

The gap between promises and
enunciation of policies and perfor-
mance created bad effects and doubt-
ing minds, suspecting minds, among
the studentd. It is no use philosophis—
ing or eermonising. 1 must tell the
hori. Education Minister my own
experience. Only some 15 days ago,
1 had invited some of the students
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from the Delhi Umiversity and I asked
been the fate of it 1 do not kmow
one of the students to go and face
tien of that studeant, Some proper
the inguwry You know, what has
the reasons that led to the rustica-
[Shr1 R D Bhandare]

quiry must have been made I do
not accuge that they have destroyed
all norms of natural justice I have
no meang of knowing how the inquiry
was conducted

MR CHAIRMAN Please conclude

SHRI R D BHANDARE An ounce
of intellectual and moral diseipline
on the part of parents teachers and
paliticians 15 moie useful than tonnes
of advices and seimons to the stu
dents—advisung, sermomusing and phi-
losophising to the students This 1s
not a value-judgment that I am ex-
pressing These are wvery peculiar
and curious facts to reflect upon

My last point 1s this There are a
number of pomnts which I want to
make, but I will not touch on them
because time will not permit me
Violence and hooligaism must be
condemned but students must be
treated very politely, lemently, as we
treat our own children

We have also to develop m the stu-
dents a sense of partuwipation Let
there be a sense of participation deve-
loped mn the munds of the students
that thay are also parties to Govern-
ment colleges and universities In
this connection, I would only refer
you to the Report of the Commuttee
on Governance of Universiies and

Colleges, para 1, page 36, which reads
as follows —

“The crucial element
Whole scheme 15 that the cl:m;:::
ent units 3]10“16 h‘?e a sense of
commitment to the ideals of univer-
ity and a sense of partiipation in
problems of policy, planning and
detision-making, and jmplementa.

tion of plans gnd
vk and plans of devalop-
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The umiversity authorities, mcluding
the Minstry of Education, must take
this 1nto consideration I also appeal
to the University Grants Commssion
to msist on the university and consti-
tuent colleges to take imnto considera-
tion this recommendation of the
Gajendragadkar Committee,

So far as the Delh: University 1s
concerned, the Umiversity authorities,
teachers, students and parents must
sit at a round-table conference to find
out a solution so that peace ran be
restored in the Delhi Universiyt cam=
pus and he students can prosecute
their studies peacefully Let 1t not
be made a question of prestige by the
Vice Chancellor or the Mimstry or
the police or, for that matter, students
and teachers

With these words, I conclude

SHRI C K CHANDRAPPAN (Tel-
licherry) For the present crisis in
our educational system and for the
turmoil amongst the student commu-
nity, there are socio-economuc and
political reasons At the very outset,
I would hike to say that the present
situation 1s the result of the sad fail-
ure on the part of the Government to
bring about meamingful reforms in
the field of education during the last
25 years after independence And it
18 also a fact that the students who
are in the educational institutions do
not know what they should do after
completing thewr education The
growing unemployment meakes their
future dark, and in their hopelessness
and frustration, they become some-
times violent It 1z understandable
And this situation, the failure in the
fleld of education and the failure in
the fleld of ebonomy and particularly,
in providing employment, the wor-
sening unemployment situation—these
are all the results of the greater
hﬂ:'re of the Government in various
flel

But, & new situaton has Heen crea-
ted i our countny. The wthadents
rather looked to the Congress '‘Party
in the recent past with hope ,end

’
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there wias a retative calm snd peace

in the academic atmosphere in our
country. But, I should say that
even after getting such a ‘mamsive

mandate’—a term the Congress
Party would like to use—they sadly
failed to bring about the reforms
which the student community  ex-
pected from them in the field of edu-
cation.

If you take the recent tendencies,
firstly, I would like to point out three
things. One is: in the recent meet-
ing of the Governors His Excellency,
the President of our country, while
addressng them, said, ‘You should
deal with the students firmly’. I
could not understand that. Is it that
you are goimng to deal with this mat-
ter merely as a law and order prob-
lem? If that ig the way the problems
are going to be tackled, 1 think that
will noit bring about any solution to
:lhe problems which we are facing to-

ay.

The

second factor 1s that
the discontent that is growing 15
being utilised by reactionaries. 1 do

upnderstand that and  particularly,
the recent developments, in  the
Banaras Hindu University, and to a
greater extent, the developments 1n
the Delhi University, are all the re-

sults of the Jana ‘Sangh and such
political elements . , .

SHRI HAMENDRA SINGH
BANERA

(Bhilwara); It iz all
wrong and false.

SHRI C. XK. CHANDRAPPAN: You
might have objectons to that, but, the
fact remains a fact, Jana Sangh, RSS
!md Vidyarthi Parishd, helped and
inspived to a gremt extent by the CIA,
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sowing the seeds of discontent in that
goil which is so fertile for the growth
of discontent.

This is the situation and you take
one specific example. In recent pe-
riods, in most of the Hindi educational
institutions, you could see that the
examination system was one single
factor which createl a lot of trouble
in our country. The students there
were stabbing invigilators. 11 is not
that, by their character, the students
have become vioclent and are attack-
ing the invigilators. It is because
of the fact that the examnation sys-
tem is so rotten and dead and stinking
system you are carrying on and ex-
hibiting throughout the country and
spreading the siink all over. The
Minster, I am sure, wll say, ‘We have
brought about so many recommenda-
tions. So many good and bad recom-
mendations are there. What we arc
worred 15 not about the recommenda-
tion There was no lack of recom-
mendations. Commissions after Com-
missions were appointed and publc
money has been wasted so to say be-
cause of all the recommendations
which have been made for a mean-
ingful reform in the examination
system, nothing has been implemen-
ted and, to-day, the tendency is to
copy. Why don’t you allow the open
book policy in the examination halls?
Mr Chairman, to know what is writt-
en in a book, the student should at
least once read a book and if you
adopt the open book policy in the ex-
aminations that will eliminate the fac-
tor of copying. That will give perhans
a guarantee for the invigilator to
get out of the examination hall safely.
And that is No. 1.

Recently, in many of the Sta-
tes, the running of the sachools
and colleges by (he private man-
agements has created a problem,
They say they run  educa-
tional institutions out of humanita-
rian.grounds. It is just like the old
Englishman’s claim of saying that he
is earrying the white-mat’s burden
on ‘his #houlders, ‘They bave -‘Tun
the instifutions in such a way that
students, teachers ind all the peobple
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concerned are dissatisfed Slogens
for nationalsation of schools 18
comming from certain sections I do
not say that you should nationalise
schools and colleges tomorrow But
what I say 1s, you should have a sy-
mpathetic approach to this problem
You should eliminate such people
who get benefit and big profits out of
running of these educational institu-

{1ons

I now come to my last pomt about
medical colleges, they collect big
capitation fees The Minister might
say, this 15 connected with  Health
Ministry But the problem 1s  this
A rich person who can spend Rs
20000 or Rs 40000 can get admus-
sion The fellow may be a worthless
one he will come out of the college
with the degree he will kill people
after getting that degree Why should
Government encourage such people?
Why should a Government in a mo-
dern State give perrmssion for these
managements to run -chools and col-
leges like this”

The education system in the past
was suited to a different purpose The
education system was given shape
by people who came from ahroad the

foreign and alien admunistrators
Thev had a purpose We have
different purpose now We are a

free and independent country and
our patlern of education should
suit the needs of our people
Education should enable a new gene-
ration of people to come forward to
face the challenges of the nation I
do not blame the Education Mimster
Many Mimsters have come before
him he 1s the last i1n a series of such
Ministers They h'we all pursued
the same bankrupt policy for the
last 25 vears unles you change the
policy, the country will go to  the

ot vorde Fexr (afrgv)  mwT-
o, awAN @R Y W wor
a7 ot a¥er frar 3% & fg @ o
o aard f 1 oy o wwt 9w oY
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¢ fesht fawfaeron & oY g9 gwr
IR AT AT T & Aw g
weft wgiem & O aarer fiy oy gEd
fewafagreat & Y $9 & v &,
frard} quale & A ¥, vy Wi W
Froz g 1« oY Feefe & qaew §—
WA AET s F AT E,
Ted ag aTifaT w3 & duar ¢
R 5 F7 vy 57T & | Ao R
a® ¥ frardt g & A 9%
wrwr frefamaat # @ fear on
T & Frvafearan A St 3 g6
7 wiferw  wr @ @ Ak @Y w5
TERAF FT F AW 9T wETR AY
wifrw &7 ar WY g fed) &1 g
FTRT AT QT R (saEErw) .

¥ wrRAa ) gw faadt oo
T FIO  7F g @97 & |
(mwwm) . ..

swmafy afaw oo sow fewd
T &7 | GToR) woAr Wy fosr, 99
TR /F 9x e ffog o

oft v w fey  wore W fardf
Al & 41 g guw fag gfwdww
L AT 0 o fawy g



233 Dusec. on

q% ¥or v oY £ A ¥ fag A
&1 7 frear v ot @ e we
i o witey ot g ofr ff o
aw gidts TR I o} ¥
s My aeagi A e § 5
IAF FAL 302 WT EHT  wwTET
g

aw gx gfmfedr & gfvasw
§ frry T dT v & TR
feg afrafedt & @aw ¥ & avmv g
fFagrat 15 gt =W e
YT 9T WA W FT 90,000 Fo Fwy
TR T AW wa g fw
wus gfvafady ofaa & 2 728
AT T w1 A % fm gw faelr
IT TR E NE WS H FATEE ¥
g & Wy A W@ * fag AfeT
7 7 "y fF ¥ sum aeh &
Mo ur Ay g e geAT anfee & fF
T AAT IO AR AT T ) A
JgFT WS 118 ar 13 & feanw
T WA A AT IR AN
t s yfmfedr gfmm S
T 9 w@T ST WX grv § SWW
TAN-IAT ATX Ay T § 1 I
W & ok qey v A ey
R ot afrm o oroer W fear @
e ot ferdf w4y TR T Ay
WX &, W Ao g & e oA A
e @t 1 g i g e
faondt # ooff & faerw gfm @
T I Y gy .

v & aaree figg gfrafadY w1
faandT ar @< Awdiw w1 @A AT g
YafTg arét ot =t agr & e & w<AT
AEM FEfeTEE i & aRT g
T 997 R vt 7f o} | aga A
W A8 wrAwTEr ¥ § wg o wgAr wwAT
g & o arla &Y agt aqr 41, 5-6
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o gy T, agr o< Frefag) & amaa
), Nreadr ¥ g & ot e
i ¥ Wi - Ay | TYrAY gy
7y § fie Rega & PRI wio THo gge
! fafewn & oife &t =
g Forg owg gv 3@ TId9 34
HHE J AZTATL0 THo THo FTHE ¢ |
(wmwwwy) w7 w g e fws
wines ¥ 4 ag ¢ w g Wi,
1972 ¥ gfrafedy fww & o< faar
qTEE ATAGLHT WIAT & W0 THo THo
0 A fart st § Aol e &
Arq | IHE ATZ AT KT TAGT ZTAT
g wlT I9% 1T TE WA g
£ ardiew Fruwwag § fr s A
feafaat & w7 fraw wwmEn )
wft aeft St ¥ oF Ay FN R I
FTZAT IgAT g | TEW ¥y fw gfaoa
& GAYEz a7 fors 78 frar vt [at
¥ | wivorqa oz @ e g & fetdee
¢ xz famdt gfraz, oo Ao TR
¥ afr § | IR waw &1 fearfonz
foar Aadge ¥ 1 W wT gAA
ferr fogz  fear & w11 &ad
afafe garf @€ foa% JdEz &
gfas & arga Sdrdez | gR gAY
® gwd #fafr & maq &1 o aw
5 & faer fas fasr e @ fRan
HATET TAT 1 &Y §F TG ¥ WHAG AR
weft §  any geET<r #y ¢, gfvae
&T ZEravT S IAH qTX JE WAFIAT |

"o fivg e &1 § R wgaTg
X WY wT g &/ | A iR s A
¢ § AN W & WET w7 AW
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# wiforw o f 1 g4F A N gw
wrs fr f addee § & ov q% s
¢ T F@ §, I7 W) o7 W@ AR A
fwar war | 7w wrafad o
frarfaat & gl & fag § Sawr
wfar AT ATt Ay arr A |
N wwEdw B qHREA g
T, XY § efta< gEt & Wy Av, qar ad
wgr & ¢ | #ur gg feard? wadeE
t ) uwzre oW fag mar | gfrafedt
fradady w1 arr Aty s A fozwr
& € 1 o= gfafaaY s w qFas

T 6 AFE F q-TE TAR

sfr 3% qr 2w Ao 72 g Fradr angw
T QA 97 JEw T ¥ fawdady

¥ aver v mor w9 wa IS
wra ¥t o Y g qFarT i HF
iy Y 017 A @Y TEd avgw oy TR
W gr 4 | W FgAT =N a2
g 91X agr ¥ NG dw f of A
A 7 | AT W F A T AR
fisasr gzdee @) @war § 1 W A@r
&1 gryarE <@ g, faad waw frar
a1 @Y agy wifew war fr gER
ferd s fe@ W@ A7 §w

ofedz 99 swvew & wfiw €

# 19 AW § WL A AAFT AEAT

g fr 15 go faundt § faaw ¥ fad

€1 & faerdt gud arfefadz s @ E,

WU ¥ | gER %9 famndff

g @ & § Ik w9 W ww

aruaw fag w1 wawm g ififeaee ord

w1 3q% § W g amw-ufedee &)

ST MR i) & af aamr § fe

FagrT & & AT Q& o THo B FTAw §

® w§ mieaT o R-AewR AN TP
oF §¢ & 1 X avy & ag R o =i

femr w1 o & 1 A WAL R At

oy T vy g fe Tod wog
FAT W 91 AT w3 QY ) 7y Frandf
wﬁmwﬂgﬁmnwwm L3
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awofe afiew W wIR W
gRTCA TR

sht TR fag <& @A W T
g e 3w giafedy # ag grew
aw andis ot § 1 wradrg o &
f&a wrar & qra i FTa-AT wTIE
gfrafadt & wvar ar Afwr wr
LT Y AT FOY st T, s o
e, ATty F agrer 1030
1938 a% fagrdt <gr 91 | &7 1934
# Fo fyfew maadoe & qfe mar &
forardt wrdn qadre ¥ afefade wvd
7 gafag dra ame ot gregr-gx A
Ireft ot g% forg fewdmT w1 fear fis
TH a% $T 47 1 Y gfAafadT & sar
WIS 48 ETed 31 WY € 9 A agry Y
agT 9X 39 wag frarfaa & or difen
#T WX war for gw g W &R, W
TaART qX aw FEt § a1 FL | Ay
9T &% #r o wMifer gf A I
war fa g wrdt & o W w77 ) Ay
AET T KH THTC AT BT o a7 9T
aror gfrafadl & wmerd wemé @
@ 2 A wOE Arerw & ¥ oy
wgar § & v faa gl s sy
¥ [N &Y g Wl &1 T |Ada
s & fag darc

wa & woly off w7 O gwrw ¥

- amgr | WY qyde arfet S

st gAY srfige | &% g & e waw
gfvafadt ¥ gw g § fad Fefier 1
Tgx & 1 frarieg w1 [ax o &
Frq-arq Exarert wYe gEd A o
o § o gfrafedy ¥ ange Freard o
MR e X aranfr &1 &
g Wt wgAT wrga § e g gy
¥ farg g dxfiey Qufinem o sy
"

o me & wrw & wroey weaTy
targ
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(Nilgiris): Mr. Chairman, Sir, I thank
you for giving me an opportunity to
say & few words on the problem of
widespread student unrest now pre-
valent throughout the country. The
student unrest has gone to the extent
of compelling a few Vice-Chancellors
of Universities to resign in despair.
Some Universities have also been
closed indefinitely. Only the other
day the students attacked the
Office of the Chief Minister in
Lucknow Sir, today we are faced
with this kind of serious situation
in the country If we try to analyse
the causes leading to violent agitations
among the student community, you
will find that the undercurrent of
frustration existing 1n the society 1s
reflected among the students.

Sir, the students have entered the
political arena, neglecting theiwr
studies, on account of the unceasing
cfforts of the political parties in the
country wvying with each other to
woo the students to their fold for
the purpose of deriving narrow politi-
cal gains., Secondly, the uncertain
prospects of their future have dis-
turbed them to the extent of engaging
themselves in violent activities. Have
the Goverrment given any reasonable
guarantee for their future prospects
by incorporating employment-orien-
ted schemes in the plan programmes?
This kind of uncertain future has
led the students astray and unwitting-
ly they join the band-wagon of poli-
tical parties, thus becoming pawns
in the political chess-board.

Dell‘:umaysohappenthattodly in
a particular political party may
be blamed for instigating the students.
But it is common ge that in

tations so thet peaceful
can be muintained in the University
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Campus immedately the
political parties

opposition
call upon them not
to heed to such advicee In Delhi
the Congress, which is the ruling
party here, may exert all its energy
in ensuring normal and peaceful con-
ditions in the Delhi University. But,
what does the same party which 1s
in opposition in Tamil Nadn, do there?
The Congress Party in Tamil Nadu is
bent upon inflaming the students
against the ruling party. It 1s trying
to bring as many students as possible
to 1t; fold and to create disturbances
in the State.

17.02 hrs
[Sart K N TIwary in the Chair]

In a democracy it is quite possible
that today's opposition party may be-
come the ruling party tomorrow and
face the music. I have no hesitation
in saying that the main cause of
student unrest in the country ig the
involvement of polit.cal parties in
the affair: of the students

It 1s the duty of the Government
to see that the students are able to
pursue their studies unhindereg and
whatever steps are requred to be
taken in that  direction must be
taken. When a college boy gets him-
self involved in a minor conflict with
a Bus conducior, within a short
while it takes a serious turm result-
ing 1n the burning of buses and in
the agitation being carried to the
University Campus, We have al-
ready evolved a code of conduct that
the Police will not enter the Univer-
sity Campus without being requested
by the Vice-Chancelor for protecting
the University property and for
maintaining law and order inside
the campus, We are witnessing to-
day the unfortunate situation of
Police entering the University Cam-
pus and the stydents raising their
voice of protest about the entry of
Police inip the Campus. BSuch a
confrontation violence and
loss to publie property. Naturally,
the general public raise the pertinent
question ay to why they should be

*The original speech was deliveredin Tamil.
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made to suffer for an unseemly con-
troversy raging between the Umver-
sity authorities, the Police and  the
students For thuis kind of worsening
situation, the political parties of the
country have the major share of the
blame It 1s imperative that any
effort of a political party to get a
foothold among the student com-
munity for short-term gains must be
curbed The studenis and the

University authorities must be left
alone to solve therr problems The
studentg and the Umiversities must

sit iwcross a table and thrach out the
problems They should themselves
chalk out their future course of
action for maitaining  pcace and
tranquiility 1n the Campus We
cannot take political advantage of
the students

Before I conclude I  would just
refer to one 1mportant point At
present the voting age 1s 21 years

The students who are mature enough
to understand and appreciate the
political trends in the country are
not able to become active partici-
pants because of the age restriction
of 21 years If we reduce the voting
age to 18 years in all probability
the students will give vent to  their
political grievances will try to
achieve their political aspirations
outside the Campus rather than in-
side as 1t happens now This will also
reduce the frequent frictions that
take place now between the TUni-
versity authorities and the students
I would also suggest that education-
al reforms which will ensure them
a defimte and prosperous future,
must be implemented forthwith
Then only we will be able to find a
permanent solution to this problem
of student unrest in the country

With these words, I conclude

PROF NARAIN CHAND PARA
SHAR (Hamurpur) Sir, the discus-
sion on student unrest becomes ir-
relvant if we do not pause for a
moment to understand that the stu-
dent of today is not the student of
the past,days A student of the past
days was unaware of what was hap-
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pening 1n the country whereas a stu-
dent of today 1s terribly involved in
what 1s happening around him He
is not only a student but also a citi-
zen He travels by bus, reads news-
papers, comes to the Lok Sabha
gallery and watches the proceedings
of the House Therefore his sense
of the events becomes sharper and
his expectation from the leaders of
the country also 1s equally higher
If we are unable to give him what he
wants 1t 1s our falure and not the
failure of the students If we try to
exploit the students for purposes
other than academic, 1t 13 our fault

All that has been said about the
student community 1s hardly justi-
fied in view of one experience that
I had During the days of student
unrest 1n Punjab I was travelling
from Nangal to Himachal Pradesh
and I found that quite a few of the
buses had been deflated and others
had been set on fire [ was told
that the persons who did 1t at Nangal
were neither the students from the
collegues nor students from higaier
secondary schools but workers of the
CPM Shr1i Ram Krishan Baduria, a
Member of the Punjab Legslative
Assembly al one time had brought a
gang of workers from distant places
for this particular purpose As a
result, there was huge devastation
between Nangal and Rupar When
students and teachers aie subjected
to this kind of exploitation it 1s not
an academic problem I warn the
Education Minister that academc
solution cannot be found to this pro-
blem We must know where the
disease lies before we find a solution
If we seek the solution elsewhere, we
will not arrive at the correct solution

MR CHAIRMAN He 1s a pro-
fessor He can give a solution

PROF NARAIN CHAND PARA-
SHAR How many universittes imn
the country have been allowed to
have student representation in the
senate” There are 83 universities in
the country In answer to a ¢fbs-
tion, it was said thut it 15 there only
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in very few universities. So, the
students are not given a sense of
participation.

During the last meeting of the
Central Advisory Board of Education,
a resolution was passed unanimously
to appoint a sub-committee to exa-
mine the causes of student unrest in
detail. That sub-committee was to
submit its report within four months.
1 do not know whether the sub-
committee has started functioning
after it was appointed. Now when
we ourselves are feeling that what-
ever the Vice-Chancellor does has to
be vetoed at the highest level, when
the UGC has become a more signung
machine, when the Vice-Chancellors
of the country are thinking in terms
of submitting their rsignation in the
context of student violence, can the
problem of student unrest be solved?
No; it cannot be. The Vice-Chancel-
lor must stand firm. No Vice-
Chancellor should resign when the
students demand it in the wake of
unrest. The political leaders and,
specially, the leaderg of those parties
who have semi-student organisations,
like, Vidyarthi Parishad, must under-
stand that they are doing great harm
to the country.

One reason why this problem has
become acute in Delhi is because
Jana Sangh has been defeated in the
elections to the Metropolitan Council
and the leaders of Jana Sangh who
were running the Government are
out of the Government today. They
want to exploit students for their
purposes, They are organising all
sorts of gimmicks to impress upon
the students that they are their
sincere followers. No; they are not.

The cause of student unrest goes
deeper. When there is no sense of
participation amongst students, when
there is no feeling amongst students
that they are being heard, when the
students Yee] that they are being ig-
nored, and when they are being asked
by one party to go in one direction
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from split personality. It is a psy-
chological phenomenon. Our stud-
dents at the moment are being sub-
jected to this kind of undue exploita-
tion, This riu-l slcy For this, the
police is not the answer. If you send

batches of police and kill students
on the spot, it will not do.

When the students at Moga in
Punjab see that a police inspector

can get a free ticket for the cinema,
when the Income-tax inspector can
get a free ticket for the cinema, when
a political leader can get a free ticket
for the cinema, they feel, what harm
hag the student leader done, what
harm have the students done in
demanding cheap-rate tickets for the
cinemas? When the sociely 1s be-
having in a very much desperate and
disgusting manner, the students can-
not be expected to rise above society
When the leaders of society who ar~
there to mould the public opinion are
failing in their duty it is hardly wise
to condemn the student communit:

It is believed that the wisdom s
frozen like the snow on the Mount
Everest in a few heads, like, Vice-
Chancellors, Deans and Professors,
who run the universitiess, May I
ask: Out of 3000 lecturers of Delhi
University, how many are there on
the Academic Councils? Not more
than 10. OQOut of Deans and Profes-
sors, how many are there on the
Academic Councils? What for are
they? The educationist of today is the
one who takes the class and not who
comes from abroad with a big degree
or with a black gown or with a doc-
torate. He does not know the stu-
dents: he does not feel the pulse of
the students.

I condemn the violence of students
and equally the violence by the
police. I must say the students will
have to be listened to with a heart
full of sympathy. If you go with the
rod, if you go with the police, the
students will not listen to you. But
if you go like & father or an elder
brother, if you go like a person who
is bothered about the future of the
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students, the students wnll listen to
you. The student who listens to you
is the same student who behaves
nicely in the college or in the
university campus, 15 the same
student who  wants to study in
the class and is the same student
who wants to be assured of a job.
When the students see that degrees
are being sold, when the doctorates
are being sold when the examina-
tions are being manipulated, they feel
what harm have they done.

We have to re-assure the student
that the system which obtains in the
country is the one which will give
him justice When the student feels
that there i3 no justice for him, then
he is angry, then 'ne 1y there to abuse
me and everybody, and even the
highest leaders will not be spared
So, we have to re-assure them that
justice will be done to them

Earlier in the Lok Sabha, that is,
last wvear, 1 referred to the fact that
the students had to run 1o the High
Courts to get justice done to them
in the matter of admissions "When
the Education Department here, the
UG.C. here, the Central Advisory
Board here, fail in their duty to give
justice to students, they cannot be
expected to behave politely. Today,
the students want to be re-assured
and the Minister of Education, the
leaders of this country, the Vice-
Chancellors, and otherg who mould
public opinlon have to re-assure
them that they are not isolated and
neglected, and that there is a heart
in the person of the Education Minis-
ter, that there is & heart in tHe
leaders of this country, which feels
for them, which feels their pulse and
which is agitated over the problems
facing them. Once thjs is done, the
universities can be re.opened to-
morrow, whether it iz the BHU, or
the Delhl University.

BHRI PILOO MODY (Godhra):
AMr. Chairman, Sir, it is not often
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that I compliment a member of the
Congress Party on a speech Lﬁ;
delivers in this House. But I wo
like to do g0 to my dear friend, Mr,
Parashar, for the wholesome truth
and good sense that he has spoken
to knock some sense into the Educa-
tion Ministry and the Treasury
Benches, There was only one fault
that I found with what he said and
that is, when he deviated from his
concern about the education of this
country and thought that he would
play a little politics on the side be-
cause when he accused the Jan Sangh
about interfering, in student life, he
certainly had a point, but you cannot
point a finger forward without point-
ing four fingers to yourself, and this
he failed to do.

The politics of this country has
been vitiated 1n  the umversities
through political wings of students,
through political parties being active
on campus Today I hear a lot of
sanctimonious sentiments being ex-
pressed on this particular subject. 1
hope the speakers, who talked about
political parties not interfering in
campus life, will finally not merely
mouth these sentiments but actually
carry them through. 1 was very
happy when I heard these sentiments
because at I.st (1€ pouucles of the
Swatantra Party regarding student
activities on campus are being vindi-
cated, and even the arch criminals of
this particular activity are beginning
to understand what it implies.

Basically, the fault is not that of
universities and  students; basically
the fault is of our Government that
m 25 years hae destroyed the prefectly
beautiful picture of a future India;
we have destroyed the helief
that this country should have been
well on its way to a gremt, progres-
sive and prosperous nation by , this
time and thet, in spite of the fact
that we have every weeslth in this
country, every possible tpye of
peaple, every pomible type of ex-
pertise, knowledge, minerals—call jt
whatever you mmy—we Have not
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been able to use them for the good
¢f the people, Therefore, the first
condemnation for what is happening
in the student world in India rests
squarely on the shoulders ©of the
Centra] Government, not the State
Government to whom the Central Go-
vernment would like to pass the
buck, but on the shoulders of the
Central Government.

This, perhaps, must be one of the
few countries in the world where we
have had Education Ministers who
are not even Cabinet Ministers, You
can understand from this the impor-
tance that we must be giving to &
subject like education....

AN HON MEMBER: Shri Siddharth
Shankar Ray was there.

SHRI PILOO MODY: We had one
here and there, just for a few months.
But the fact that the Education Mi-
nstry does not deserve a man of
such semionity and importance as a
Cabinet Minister 1s 1itself evidence of
the contempt in which we hold Edu-
cation 1n this country.

Take the example of what is hap-
pening in Delhi What have the
students demanded? It is this. The
students have demanded restoration of
normal teaching in the College of
Engineering and the College of Arts.
Can any demand be more reasonable
than asking the Government to re-
Sume teaching in two colleges which,
for 15 months, have not functioned
at all? The colleges in this country
are not functioning for 15 months
and the students are demanding
‘Please feach us'—can any demand
be more pathetic or more rea-
sonable that this Government can-
not meet it within a minutes time,
within five minutes? It is going on
ang on. .And does this Government
care? They Huve 4ll manner of alibis
and excuses—thig {¥ an admiristrative
‘pProblem; 80.and ga ig in gontrol But
who.the hell is interested in who Is
in condré!® The infportant thing Is
that,the .cpfleges in this couniry are
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not functioning; it is not the fault of
the students; they want teachers, but
teachers are not available.

The second point is reinstatement
of dismissed teachers of Delhi College
of Engineering, Look at the happiness
with ‘which students and teachers are
thrown out without any considera-
tion, without any care, without pro-
per inguiry, sometimes cursorily exa-
mined without thinking about the re-
percussions of such a thing! Is this
such an unjustifiable demand that the
University should take over the Col-
leges of Engineering and the College
of Arts? It 1s under the Deihi admi-
nistration that these two institutions
have suyffered and that is why the
students have finally said ‘Lot the
University take them over,

Admission of all First-Divisioners
into the MBBS course—] understand
that the Government has a problem,
Let them sit down and talk it out. I
have here a catalogue that the stu-
dents have prepared and said that 65
seats can be utilised that are already
existing in the four Medical Colleges
Maybe the number is not 5. Maybe
it 1s 63. But, anybody in the Govern-
ment could have gone and investiga-
ted this. But the Minister for Health
in whose charge this thing comes
is much too busy politicking and col-
lecting money all over the place to
pay any attention to Fis Ministry or
to do any serious work for Which he
is paid,

Then. students’ participation in the
decision-making bodies of the Uni-
versity—this is a sort of eye-wash
which has been going on for many
years, No committees are formed in
which the students have actually any
say. There is a Teachers’ Council of
some sort and I do not think it has
even met for so many months when
the entire University 7§ closed down.

Finally, a librery f#or the South
Campus Colleges,
These are the demands that the

students Have made. I gannot see how
the Government can possibly
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deny any one of these demends n-
cluding the reinstatement of these
rusticated students I just cannot see,
Mr Chairman

I desperately need your attention,
because I cannot see why the Govern-
ment cannot fulfil these demands and
restore peace

1 am prepared to guarantee peace
mn Delhi Univenrsity if the Government
would meet those six demands that
the students have put forward be-
cause 1 see nothing 1n them whach in-
hibits them from doing so

About the ordering of the Police
into the campus, this has become
now almost fashionable The Vice-

Chancellor merely makes a declaia-
tion, ‘I feel that my life was in danger
and, therefore, I ordered the Police
into the campus’ The Vice-Chancel-
lor's life 1s defimtely precious, but it
18 not &s preécious as the lives of
into the campus The Vice-Chancel-
cellor, if he feels that his Iife 18 n
jeopardy constantly, he has no bus-
ness occupying that char

Therefore, 1 seriously feel that un-
less a dialogue 1s staried immediately
with all concerned, without any pre-
conditions whatsoever, and we sit
down and discuss a family problem,
we sit down and do so, for the bene-
fit of our country, for the benefit of
future generations, we will continue
to go on having this serious problem

Finally, I would like to make an
appeal I do mot know who this Vice-
Chancellor 18 I have never met him
Everybody says that he 12 a very
good man I do not know what has
happened to hum It 13 his job to be
in his office It 18 his job to meet the
students It 15 his Job to solve the
problems of the students and, there-
fore, when the students go to him, he
should be available and he should be
there Let us not create a society
where the breakind of a few glass
panes 18 equateq with the brelking
of heads

Wt www wqr  (gfeamen)
YgeRT argE, W @R W A §R
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T =i WAt 9T faewwm §Y w@r
Wi £F EI3W ¥ AIHT w1 wF oI
Fory efr TR IT R it R §
& uww 7 war fis s qoreee
fawen & wowe fom o wror & 7€
STET WY GIEA FT qAAT ) T W
& ¥z T IT GHT FAT9 A THo Yo W,
a1 gfrafedY ¥ o weam ol w@r
w1, AfeT I8 W AF 7@ far aly
g v a% fr o8 & o Wi fawrfon
78 % O wIzw w1 Amar g1 waT
TRl A1 I Wi w7 F@ fp G A
T8 faadt 8, AR * @ *@ ~wan
al ¥ I a ogwd g ogard
ETaT F4T & | WX 9 g ¥wA fatew
#1 WY T@T 4T, {1 A€ EA XW WY
AATE F AT | EAFT 1T UF WY FLA
Y IEE ¥ |

AT AW F HAQMATAHE &
R ¥ e 2, wnfam W o ag
A G@ g, ¥ @ fF 8w @
FZITH FIATEY AIATEE HW W AR
ava wree Arfa & o o o 3
73 fr qu Wk wfew g9 F g a7 )
uTT € a¥ FI5E H g @ AR
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Wt gq §, WX g9 34§ qaw-
frr s at o T wrar & 5 3o
qreftferw ardfy & wod faawlt wwag
¥ fag wize W qw feqr | Afew
ury wax g ¥ feew w1 gurey
o sifirt 7 w7 qard forrErd
Nifera offw o o, @ A wrw
% ay sovar gafee 7@ g & ==
Nffegsa adfa ¥ gt ad) @@
g St geema wear g 1 W
wiw omE A fewrad 2, A o
& ot g9 A + wvar g 1 Ffew
R wifw o ogdeme fawew
F UF WT FIATEHA | W19 §F ARTS
® gAY AATAT WG WX AR
¥ FCEH WA AT WTE, K ATIE-
L

71 AR g dman  favew @
giaa a3 & fs am faew sam & fadt
¥ AGYE vEq I wEE T gEEET
ufers wha ¥ 97 AN e ¥ T
& ar R ¢ fir 1% wgEz A 2w g
& 9 WX ag qF AT ©ET & A
AT | 7 FA gaR wE a1 TH@EA 7T
TEAT ! W & AT Qo faeea
fedfics &) gawi dn wy s A
TEW R | WY ®) wA-gETaA FY
AT A AE A T g Wik A
Ty Hrge s 8 fred awe
W X Ao ¥ grwTERe & B w s
% fag =0t wq @ wg € 1 Ffew
W 9T agw wF dury o3 wew Ay
el i

‘¥R wmaew o fag w1 g ek
TR WARAT APN ¥ waedt Pt
YR ¥ Fabre W oaw fggmmm wt
qfrafadre & oirwd w ) agtaqwr nfegg
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WX 37 & g awiia s wrfygg
fr fvm o & gfafedior & o wrw
femrwrawar g, e ¥ 97 =
WYEl A THIGT AT WFAT § | WAL
w1 wEew gifefavww w1 qwar
ATE, A7 I FT A{TAT EF G FT |
Qo Fw fafaed #) ww avw w2w S3@T
Tifgw

gea @ foafasr 7 qum 9&-
feww qrdfs & dredt *Y OF W4T w1
I mrg R FE s
FIATER AT T &, TF g 745
FreFe  qqTX WAt &, 9 weg aw
qrefifere  arete & e ¥ aadm
¥ ¥ wim N ) uF fafw
BT WIF 5759 qAT H1 % W w20
ST 6T 9 a¥% o419 &, a7 9
T OF 0 Toae g a%aT g 1 faw
FTHRT 4T W90 37, TECH ®T -
¥z w7 ot ofirg som & # wTe-
W AT g g AT g ) AT
#1 wrer faect Wix To dYo A1 -
afedta & ar? ¥ aradid &@ qfgg
W WY g7 ATEE-NEEl ¥
FY wrE S FT HATH AT A, a1 A
watfas @ g | WY W € AN
TET HT FHRGE F AT wE TH-
e ¥ gawT wWifgg |

SOME HON., MEMBERS rose—

Mr CHAIRMAN: Please keep deco-
rum in the House If one gets up and
1 hear him, others should not get
up

SHRI SAMAR GUHA: I want (v
make a humble submission, It 15
such an important issue ang the fate
of not only the present generation but
future generation depemnsds on this
and if yoy ask us to speak in two or
three minutes, it ig better not to
speak. I make the request that the
time should be extended.
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MR CHAIRMAN 1 am not m
favobur of it, as yet But I am in the
hands of the House The whole prob-
lem 1s this 1 have to fimsh it If
you have to sit half an hour late,
oy should finish 1t today

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S NURUL HASAN) I have
a very 1mportant conference in
connection with the Delh: Univer-
sity I most humbly  request
you to verrut me to leave the
House at 6, because I was under the
immpression that the House would
adjourn at 8 and the meeting bhad
been fixed at 615 This time I do
not know whether that will succeed
but I request your permission to leave
the House at 6

SHRI VASANI SATHF (Akola)
We can postpone 1t till {omorrow

SHRI JYOTIROMY BOSU (Dia-
mond Harbour) I have talked to
the Minister of Parhamentary Affairs
and made a request because this 1s
a matter which involves the entire
student community professors, school
teachers, 1n six States education has
come to a standstill and a two=hour
debate would not do It should be
a whole day debate I would not go
to that extent Today the hon Mini-
ter 15 going to the Delh: Umversity to
help a settlement It will be better
if he replies tomorrow and gives us
more news After half an hour you
can adjourn the House at 6 today
and give two hours tommorrow for &
better discussion of the whole thing
1 am quite sure nobody in this House
will oppose this

MR CHAIRMAN My difficulty 1s
this There are ceitain parties which
tave not spoken as yet—the CPM,
Congresg (0), S P, ynattached, etc
Nobody 18 taking less than ten mu-
nutes or eight minutes There 15 then
Mr Sathe also on the Congress mide
There are five persong ultogether it
everybody, takes ten munutes, 1t will
be fifty minutes, or we can cut 1t af
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least to 30 munutes The Mimster 18
making a request that he hiks got an
engagement and he should be re-
lieved at 8 " I should like to have
the suggestion from the hon Minister
of Parlamentary Affairs who has
come What 1 the pomtion? Bo they
want to fimish it today® Or do they
want 1t to be carried over tomorrow?

SHRI RAJ BAHADUR As the
House 1s aware, we cannot sit beyond
the 22nd for reasons which I need
hardly state, nobody would lLike to
be away during the Christmas holi-
days In all humility I can say that
we have provided opportunities for
Ciscussion of private motions, includ-
g call-attention motions unprece-
aented 1n number in any session so
far—so many call-attention notices,
50 many motions of private Members
have hardly ever been allowed The
duration of rule-193 discussions 1s
normally one hour We have provided
two hours I want to say this If we
want to make speeches extending
over half an hour rule 193 1s nowhere
Either the rule 1s there or i1t 15 not
Government business 15 very badly
suffering I have got a number of Bulls
which have to be passed We cannot
sit beyond 22nd I ask the Members
to bear with me when I say that in
short-duration discussions 1t 1s very
not possible to mccommodate every-
body to the extent of the time that he
Teguires

SHRI JYOTIRMOY BOSU I want
tc make a submissron We are guite
wiling to forgo our lunch hour to-
morrow If the Government gives us
one hour 1t will make two hours Why
shoulq they take this sttrtude® Do
You realise that the couniry is in a
ferment?

SHRI SHYAMNANDAN MISHRA"
We look utterly ndiculous i we are
asked to express our views on a sub-
ject like thiv™in two er four minutes
It 1» completely useless.

SHRI RAJ BAHADUR: We hive
to take Mstrusiaons froy the Speakes.
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If you can get it through the Secre-
tariat we shall be grateful.

MR, CHAIRMAN: There is a diffi-
culty. The Chair goes on ringing the
Bell. But nobody takes his seat. The
Chair cannot go on quarrelling with
every Member and it becomes very
awkward. That is why I am asking
your help and co-operation. 1 am pre-
paied 1o call the Minister because
every body wants to hear the Minis-
ter and know what is the Govern-
ment's altitude, I am prepared to call
rim and I want you to co-operate
with the Chair.

SHRI JYOTIRMOY BOSU: We
fully co-operate with you. Let the
Minister intervene {oday, and let him
continue tomorrow. We will forgo the
lunch hour.

MR. CHAIRMAN. The hon. Minis-
ter,

SHRI SAMAR GUHA: What is the
position?

MR. CHAIRMAN: We have agreed
that he should be called.

SHRI JYOTIRMOY BOSU: I used
the word “intervene.”

SHRI SHYAMNANDAN MISHRA:
It is utterly ridiculous.

ot qETe ce e AR ST
firar &Y 2w #7 fad w7 frve o
TETE? WITEAT A QW AT &
N AR M fay ot s QAT @
"X Sy ¥ fer e a7 297 7

we want replies from the Education
Minister and the other Minister—both
the Ministers,

MR, CHAIRMAN: I want to draw
the attention of the Minister of Par-
liamentary affairs. I gm not in favour
of cutting the lunch hour period. But
at the end of the business, if the
House is prepared to sit late, this will
be discussed tomorrow , ., (Inter-
ruptions). Do not insist on your
pound of flesh every time. Do not
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insist that whatever you say must be
done. That attitude is not good. This
is the consensus of the House. There
is no other time available. I take it
that you agree that after finishing the
other business which is on the list for
tomorrow, we shall take this up and
finish it, and the hon. Minister will
give a reply. That is all

st WTEnT Wt (9EA)
ST WR A qF ST AT WY A W
qug fear & @1 3T & ¥ A 7
I S A o ey @rr ww oA
@ @ E

awnqfe wiww © =@ I @
#1 fear @ S AW A R Ay
g ol flt o1 oz Y fam
T |

st T nveY ;o 3 A
Faull|

moafa ey : Ifaw @ wf
R A E ) N TF T A T §
39 &1 § fRT § qoss 41 a8 W s

wfaa g

ot TR wreAt - a7 a1 &
ot 7w §

aanafa sfleg . ww =y
oY wR T g )

st sy weaw faw (FpEww)
s, 7 Gw wwar & fe o o€
I d@xz &1 W WARRT FIX ATAT
§ 1 Tg Awe W g, owe
offes g, GaT AW A ow@r ¥
Twifes gx wifaw s @ wwE
g &t SfeT qad awr T
e forer ¥ w) § faeerd e
t 1 ¥ gawr § SEvgar & faad
FWEEEF IR AR AWM A
iR I i §
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[sft Tarw wmw o)
AR AW A FA gAY TP W AH
oA ¥ Fart & 1 9w foem @
g & sy fF wror & o o @
&1 T 9% AT 0 SfiEe ST 40t
fif gAY gS91 AT IHAA TIR & qond
W OF et ufEar Ew wWow A T4 0
@ § | A %7 O wEa g
A g foer 7 oz waafa &
gfeors & 1 forer & ofy feenfan
®T WTFSY WIT TG FW &7 4T d—
TIEYT THT AT 7 oyAr o3 | Farendf
gfrar & a7 i g T @ A
wior ag faendf ar a8 Twar @
W qw aw gy ¢ f e W
gfaT & a7 39 gAT WY @ afee
frers @@ 1 AiqAM ITH AWE
FATgAT wTAOT A 1 q oA A
aga ¥o fewar 77 8 W @q
oY fererwt #Y QO 9BT gAT WAl
A I7 9T & AAATC AEY Ao g |
gre faerdt gorma & quo qmR ®
qIA YA T A9 a2, 9w
¥ wWa dmd E-—zEEF ;AT FIOT F,
T QX FHET SUTRT Tear ' faEre
Fear Wfeq 1w faer  wredw
R 1 uIY FAW-EN F ATET F A
19, oAt foerer weqmr ¥ amEw
| oA ! owe I oard ofe
feafoar Qe gt fF I9F 7w wfasy
AT at § guwar g fremdt o
AT 4T aE0% ® whE ad g
HITX IAF WEAM FT TqAT AT faedre
WEgmAawm T AW ® 21 uw
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g o arft @ 1w ¥ fewew
At wror fad dar wiwm wor & fog
frenfaat ®1 wfeor v §, oarar
fefaat 1 &% § afe vk @
w47 1 wfag
& aofed ot w vwrgr

e
T wron vy § fe epew & waw
qr I FATE-E W agy ot wwEr
g

el a9 ag & fr fuws oY
dragar 4 @ g & afy gar
FET |

e ATOMTT WY qTOMT Wgt 9%
qa¥ wqrar gfaard ¥ off o afew
qua ¥ |

ot e A frw @ Sl O
ar g AfeT § wfreas dweardt
%z ¥ AH @ W g | AT Ao
dowr feelt fawafrarer @ wrew
favafearor =t &

wafag wror Wy foer wor ofY &
dar w12 a1 a2 98 Argw gar & )
A # oy F O oy W ot
R Y Trow weeT? WY § fe e WA
woT @ &1 o qQur A wer 9,
A TG A AT ER, TH TCRIC WY
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¢ fr feeeht fawafaaes & Sugefs
¥ 90 aga §9 wfn gE # Wk
wrefaat I Y gwrrnm A
q foers ot i vg o7 g tafee @ A
4 oY warEadTer # achy T
T wwar | Ffew & S A fae
"ol & ot ey wwar g b A feeef
frafeares & sogaafa & ar &
a Car TAwy & A HEge fav-
frwram & Sygwrafy o frodfto wm &
AW S JEARTT GUT 9T @Y AT WOH
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frvafaerer & s g, @ A Amgw &
19 o ofesg & @Wir T sarefaar
Y W wrary I3 A a2 97 wTIHY
ATHIL T ota afwyg &1 aw fem, 39-
Foafa 71 arg 79 fear | o @ v
T GH T AT FTH AT ART
a AT FTH IHW 7w gw ST g
qifedt & A § wg & wfeat 7 fow
W R}, gA faamdt 7 Y wfwwar @
for @ & ) o o) a9 @ N wEc
HIT gl 9 Jady wrgEr A &)
wgt w1 ST AFES A GE §, 9T I
% ﬁ? ama & LA w
AT & dsAr #1 agr ) afesar
# gart o faermdf sy frw @ 8
a1 faandi fewer favafaarem & &t
o fegy fawafearem & & Y
Mg IA FY AfrwTT w5 AT wwfEd |
fFoa & A roify s s @ &1
oT F g8 fwRrd & faoverr &
w fas ot fasre s s, afew
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*1 & shfag zgt v gwr ? 21 ATk WY
o qFT I HAVTEAGAT o7 wwen day
guT, W17 IW WA ® o
# aoerd & s Y, WA
zell # Y, 99 WO W ¥ g
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Fraats qg @1 | gEifad Wi 7 oY
AT TG F NI F
TIAWA AT AW @ &1 g%y
foredrardy ora & AT 2, T AW AT
&t wgr faandt @ @@ ™A
s, 3% wawy 7 faeme ge
a waTHe grit | TfeE &% Tgr &
% @9 ATl @, oTe oF g wrgfaw
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e & v fer w%T 7 g8 qemfa
agr a7 wiy gf & 1

dge g g fF o foe
¥ FUT WT WO I FATET &G HIAT
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FA 3, T wra A oA e o
AT G AT F7A §, AR AT ¥ AW
wie &7 et % == AF w7 9feq |
OIS WY I FT AT @S Y & | 59
¥ F AAR ATAT AT & ATE B AT
forrft afeamd g wifed o7 &Y gqfa
o7 Y FET A |

oy ar foear farem €Y g w0
e AfAr AT A oag 1 W
F =% aw fasr, 1w s an
s &Y frwfeoit o o W 3 gh
g fa=re q@ frar | 3w Al et
RN AT TEF f@m g IF waw
v fear & =8 777 %% qar 7 Swar
¥ 1 AT M 7 WA whe W fravem
fearay At FRY e |

# @z qurm qm fr fae forow-
faer=a ot faeeht favafaarers & oy
i afdfeafs 2 ew ¥ weew
¥ T Wt OF FdE e AR |
T QA WY 99 F oF wRE
ad | fre W T qeR A
¥ e aifen o ST A w7 gy
W gF W wifr & fog s o
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tRmIER @WIg I ™
IHY | THIT T TR Iw s faq,
Jogeafa ¥ A @ s i} Wi
farardt wrgrm W a7 fawmr R E
o TEY &1 a%aT | WrEH o »Af@

w19 ot afcfeafa # garon gy §, 11
& 7Y | gu avg & afveafn ga arefr
T E ) W IW A%E & GERE
BN qa 9a ¥ &t wofas e w
T UF FAE 9T @R | g §
f& famafaomm =r o & aofar
e T 8Y | g wAaT gAY E
few= wgrarne w1 ‘vl ure 9’ g
anfegd, sfe 39 & oz~ famafaasw

FT & ofar o |’ AT Tfgd,
vt g fegrigat w1 9facrg @1 969
4

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI K C PANT) Mr
Chairman, Sir, picking up the thread
from Shri Mishraj, I would say, 1
agree with him entirely that univer-
aties which shape and mould our
young people, shape their character,
mould their ideas, give them certain
vdlues and pirepare them for lhfe,
making them good citizens, the places
which we call temples of learmmng,
certainly, should be areas of peace in
order that students may get a kind
of trainmg of therr minds, of their
character, which all of us want them
to get Therefore, Sir, 1 entirely
agree with my hon friend, Mishraj,
and as far as I am concerned, why I
am intervening in the debate is fo
place before the House the difficulty
of the Government in case the Umi-
veisity does not remain an area of
peace, in case peace i8 disturbed,
violence 15 indulged in, then what
does Government do, this i1s the pro-
blem I want to pose to my hon
friends opposite, not 1n a partisan
spirit but 1n a broader spirit because
there may be a strike here or there
may be closing down of the Univer-
sity for a few days, but ultimately
we are far more concerned with the
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overall fate of our young people in
their colleges and universities on
whom the future of the country
depends., So, I am intervening in
this debate only in relation to the
motion that stands in the names of
three hon. Members which relates to
the statement I made on the Tth
December, in relation to the incidents
on 6th December,

Sir, the matters of general educa-
tion policy, to which the other motion
refers, will be dealt with by my
colleague, the Education Minister, and
I do not think I should take up the
time of the House in trying to deal
with those aspects.

In relation 1o Delhi also, there is
really nothing new that I can say.
The Education Minister has made a
long statement here dealing with the
precise contents of the Memorandum,
the demands of the students and
exactly what the response of the
Vice-Chancellor and the University
authorities was. So, all those things,
he has placed before the House.

As far as the law and order situa-
tion is concerned, 1 have also tried to
place before the House the incidents
as and when they took place. But in
spite of that, today, Joshiji raised
certain points and he was the only
one, as far as I can understand, who
referred specifically to the incidents
and to my statement. When 1 speak
of these incidents, I want to make it
clear that we feel that only a handtul
of students are involved in the crea-
tion of this kind of violent incidents,
that it is not the bulk of students and
that the bulk of the students want
very much to pursue their studies in
peace and to be given an opportunity
to pursue their studies.

The Delhi University, as you well
know, Sir, and as all of us know, has
8 high standard, has a certain tradi-
tion, has a history, has attained a
certain level of performance and
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excellence, and I think it is a com-
mon concern of all of us to see that
we are able to maintain that standard
and at least help to the extent that
Parliament can help in the maintain-
ing of that standard.

When Shri Joshi spoke about whal
happened on that particular day. he
chose to say that the entry of the
police into the campus was unprovuk-
ed. This isx what he said, and he did
not utter a single word condemning
the violence that took place. ..
(Interruption) I was listening wvery
very carefully. He had the same
speech previously also and then alsv
he did not condemn the violence
(Interruption).

SHRI JAGANNATHRAO JOSHI' 1
have condemned it twice; it is on
record.

SHRI K. € PANT: Even as an
after-thought, 1f you condemn wio-
lence, it is a good thing; T would
welcome it. 1 welcome it, however
belatedly you may come tg that con-
clusion, But the point I am making
while referring to an incident in
which 2 crowd of students had gone
to the University campus 1s that a
crowd of students had gone there
after declaring a certain purpose.
What was that purpose which they
declared? They declared that they
would take over the University. This
is well-known to Mr, Joshi, And the
crowd went there. Certain window
panes were broken. The Vice-
Chancellor’'s office was sought to be
broken into and ... (Interruptions)
What did you say?

18.00 hrs.

SHRI JAGANNATHRAO JOSHI:
The students complain that the win-
dow panes came outside as if some-
body was there inside. They were
broken by people who were inside.
That is their complaint.

SHRI K. C. PANT: Very cleverly
he is putting, You are a leader. Are
you convinced that there was no
violence? Are you convinced in your
heart of hearts?
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SHRI HAMENDRA SINGH
BANERA 1t 1s a fact Are you con-
vinced that the glass panes were not
bioken by the policemen and the
goondas who were there inside the
Vice-Chancellor s office?

MR CHAIRMAN You cannot get
up and say like that

SHRI K C PANT I am not talk-
mg to you It 18 no wusc saying

oY W O MEr A fergEAa
ZIKTE ® gIEgET w1 1w fRar f
IEA o 1T § 9T FT9ET & | HACT
A7 77 w7 AR F far sgferT g7-
A AT =rfgw ) ot 41 9@ g
gt qar fad o faar goeTd @
fast ag #gr aF ararfaa § ¢

SHRI K C PANT Let me assurc
Mr Joshi M1 Bosu and other friends
who dre here that we are not going
to tolcrate wviolence within the cam-
puses of our Unnersities (Inter
ruptions) Let me iwwsure them

SHRI JAGANNATHRAO JOSHI
Nobody wall toletate and therefore
omr complaint 1~ that without provo-
cation the Poli« wenl tihere
(Interruptions)

SHRI SAMAR GUHA *

SHRI JYOTIRMOY BOSU *

MR CHAIRMAN Nothing will go
on 1ecord You will have to take my
permission first and then you can
speak (Interruptions) Thiee persons
at a time—I will not allow

SHRI SAMAR GUHA If you per-
mit me

SHRI K C PANT I am not yield-
ing at all

SHRI JYOTIRMOY BOSU On a
point of order Sir I only wanted to
mention

*Not recorded
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SHRI K C PANT On a point of
order Sir That 13 not a pomnt of
order He cannot mention it

SHRI JYOTIRMOY BOSU Let the
lawful Minister sit down for once

SHRI K C PANT He cannot say,
I am mentioning this® That 15 not
1 point of oxder Under what Rule?

SHRI JYOTIRMOY BOSU I am
not caling him ‘Unlawful Minister
I only wanted to make a simple sub-
1miss10n

SHRI C M STEPHEN (Muvattu-
puzha) Question 1s not a point of
order Pomnt of order 1s one that
1elateg to procedure

MR CHAIRMAN 1here 1s no point
of order The hon Minister may con-
tinue

SHRI K C PANT 1 would have
preferred not to refer to the actual
incidents because I have made a state-
ment 1n the House But, just to put
the record stiaight and because
Joshin for whom I have respect has
put forward the whole thing in such
a way that he has made 1t appear as
if nothing has happened that the
Police rushed 1into the Umversity,
that the Police went mad and beat up
people

What did actually happen® Su on
the 14th Novemher (Interrup-
fons)

SHRI SAMAR GUHA 1 may repeat
that the Vice-Chancellor has acted as
a Police Supenntendent

MR CHAIRMAN The Minister 18
not veilding
SHRI K C PANT Why don't you

histen? You should also listen I
never mterrupt any of you

SHRI JYOTIRMOY BOSU You
have not to do that unpleasant task

SHRI K C PANT I have the un-
pleasant task of keeping law and
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order when you are on the other side ¢ ber I said:

of the fence. It ig not a small tamk
1 quote;

“On the 14th November, the
students forced their entry into
the Vice-Chancellor Pro-Vice-
Chancellor’s offices by breaking
the main door and beating the
chowkidars posted at the entrance.
They ransacked the offices of the
Vice-Chancellor and the Pro-
Vice-Chancellor and other offices
of the Umversity. They smashed
window panes and also broke the
furniture and damaged installa-
tions and equipment in the two
offices. They removed articles
from the VC|PVC's offices includ-
ing a typewriter and threw these
outside. They even manhandled
some employees of the Univei-
sity.

For the second day in succession,
on 15th November, a group of stu-
dents again attacked the offices of
Delhi University and further Je-
mand extensively the offices of the
Vice-Chancellor and the Pro-Vice-
Chancellor. .. (Interruptions)

What is all this?

. ..Since no Police force had
been posted in the premises, the
vandals had a free hand..”

This I have not said. This 1s taken
from the press communique issued by

the University. They referred to
them as ‘vandsls’ which is worth
noting.

Then again I quote:

“Having done their worst at the
offices, they moved to the residence
of the Viee-chancellor., The Vice~
Chancellor requested that Police
force should be rushed to the Cam-~
pus to prevent the recurrence of
the incidents of the previous day.”
By the timg the police remched, the
mob had moved to the residence of
the Vice Chancellor and had started
stoning. The police fired 10 shells
of tear-gas. While dispersing, a part
of the mob tried to set fire to a
Delhi Milk Scheme van”

And then it goes on. I do not want
to go Into that in detail
In my statement of the 7th Decem-

“It is a matter of deep regret that
in pursuance of an ill-advised de-
sign to occupy the University Offic-
es, some students started pounding
on the doors of the Vice Chancel-
lor’s office. The glass windows of the
offices of the Pro Vice Chancellor
and Registrar were smashed.
Some students forcibly cntered
the room of the Dean of Stu-
dents Welfare. The Vice Chancel-
lor requested police assistance ap-
prehending more serious violence.”

It 158 the Vice-Chancellor who called
the Pohee; let the House be aware ot
this fact. It 1s not that the Govern-
ment went out of its way to send
police there, You know that normally
we do not send police into the cam-
pus, We never do that and I think that
this is the first occasion in Delhi Um-
versity,

SHRI JYOTIRMOY BOSU:; In West
Bengal, without exception....
MR. CHAIRMAN: West

stands on a different footing... ..

SHRI K. C. PANT: Luckily, Sir, in
Delhi there are not so many Jyotirmoy
Bosus That is why this has been pre-
vented so far. This is perhapg the
first occasion when the authority of
the University had been called upon
to call the police into the Campus, I
would like al] the hon Members of the
House to take note of this factor, It
is not as though they are in the habit
of calling the police, You should rea-
lise what sort of tremendous provoca-
tion it would have been to make the
authorilies who are very reluctant to
call the police, to call the police on
this occasion. (Shri Samar Guha:
I say, question)., I do not know
what he is questioning. He
cannot gquestion facts I am merely
stating facts. On the arriva]l of the
police some students indulgeq in in-
tense stone-throwing ete. Shri Joshi
ji tried to make out as if lot of peo-
ple were injured; he talked about the
Hindustan Times photo, this, that end
the other. I tried to find vut the facts.
Last time also somebody sajd this. I
have been told that no newspaper has
given the figure of injured as more
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[Shri K. C. Pant]
than a dozen, There waa a mop of
over 3,000 and over, About 1,000 cons-
tables were there called in by the
Vice-Chancellor. So, he felt that if
they did not come, it would lead to
violence,

In this situation, the figure of about
a dozen has been mentioned, when
public preperty has been destroyed,
when the Vice-chancellor’s office was
threatened, when he had been threa-
tened enough to call {ihe Police for
protection, when newspapers say not
more than a dozen, yoy can yourselt
draw your own conclusion as to what
was the nature of the action taken
by the police The police were sud-
denly called in for a certain purpose
to give the protection that was ex-
pected of them T wish Mr. Joshi ji
and others though about it. We are
concerned with discipline The Vice-
Chancellor 1s the head of the univer-

sity, he 1 not a Minister but an
educationist I am surpcised that a
professor

MR. CHAIRMAN He is an emotion-
al gentleman.

SHRI K C. PANT: He is an emo-
tional gentleman, but he is also a
professor. ...

SHRI SAMAR GUHA: That is why
1 feel ashamed of the behaviour ot
that gentleman He has neither the
guts nor the courage nor the sense
nor the inner heart to be a Vice-chan-
cellor, who deals with the students
in that way. .. .

MR. CHAIRMAN: After all, the
hon. Member is a very responsible
Member of Parliament....

SHRI SAMAR GUHA. This is the
language which I use. ..

MR. CHAIRMAN: , .anq he should
nnt go on passing such remarks

against persons who are not present
in the House. ... en

SHRI K. C. PANT: And a fellow-
professor, # ow
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SHRI SAMAR GUHA: I feel asham-
ed of such a man. I have been a pro-
fessor, and I have seen professors,
and we have also dealt with students.

MR. CHATRMAN: Let the hon.
Member not get irritated very much.
Let him take care of himself also.

SHRI SAMAR GUHA: How can a
\ice-chancellor who js g0 much afraid
and who is terribly frightened of the
students function as a vice-chancellor?

PROF. MADHU DANDAVATE
(Rajapur): The hon. Minister has
created a problem by referring to his
emotion. that he has added to the
situation.

SHRI K C. PANT: As far as I
know, nou specific case of excesses by
the police either on any student or
any teacher has ben reported to the
district authorities or the university
authorities or by anyone also. If such
specific cases are brought to our notice,
these will be looked into by the ma-
gistrates, But these were not brought
to our notice. I want to stress this so
that hon. Memberg may realise what
the situation there was in which the
police went there and how far all
these pictures that are being painted
here are borne vut by the facts,

There wag only one specific case of
a constable being rough with a re-
porter, and action was taken by the
SP on the spot, and he was placed un-
der suspension and an apology was
tendered to the reporter. So, it ig not
as though the officers there on the
spot were not mindful of their duties
or were not very vigilant; when they
found that police hag committed ex-
cesses they immediately took action.
These were the various facts which I
wanted to place befors the House.
Considering what happened on that
day, all that I can say is that in simi-
lar situations, Government is dufy-
bound to help the authorities of the
university in case they need msuch
help and as long as the university
authorities want the police in the
campus o maintain peace and order
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and to protect life and property, it
is the bounden duty of the Govern-
ment to give them that protection,
and I would like to know whether
anybody in the House differs from
that. This is exiomatic; this is obvious,
and it cannot -be otherwise,

It is for the unive:sity authorities
to come to a judgment whether the
police is required in the campyg or
_ not, but if they come t6 the judgment
_ that police is required, I think that
_ the House will take us to task if .we
~ do not send police into the campus
“under such, circumstances,

SHRI'SAMAR GUHA: I am not
accusing the hon. Minister, If they
“ask " certainly he can provide police
help. But I accuse the vice-chancellor
who had asked for it. I am only ques-
tioning the judgment of the vice-chan-
cellor who had asked for police help
or'police protection, That is all. I do
not say that the Government should
not provide police protection,

MR. CHAIRMAN: Thé 'hon, Mem-
be. is getting impatient. Now, the
hon. Minister is concluding, and let
“him be allowegq to conclude.

SHRI K. C. PANT; I am concluding.
The point that I wang to pose to my
hon. friends Shri Samar Guha and
Shri Jagannathrao Joéhi and others
is not whether I can score a debat-
ing point or not. I can refer to the
affiliation of the president of the uni-
on there and such other things, but I
do nof think that this is a matter
which should be dealt with that way.
I do not make those debating points
when I deal with students, because I
think that we are at one in wanting
the best for our students. The con-
cern of Parliament should be as to
what lead it gives to the student
- communily. What are the values it
ets for the student community, and
if Parliament does not condemn vio-
lence. whare it tel-es place, is it gi-
ving a right lead to the student com-
munity. If Parliament does not cay
that this is a wrong act. wil” fhey
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not be letting down the student com-
munity by not telling the vast majo-
rity of the students who do not want
violence that they are doing the right
thing by not wanting violence? There
may be complaints, there may be
grievances, but there are mechods to
dir those grievances. I am not going

into that  aspect now. I am
only  saying this if such me-
thods are used, then what is

to happen? After all, the vice-chan-
cellor’s office is there in the univer-
sity campus, and he is the authority
in the university. Suppose the stu-
dents say that they are going to take
over the university, and they go and
break into his office; if in this House
all manner of things are said about
the incident but nothing is said about
this particular incident. then = what
kind of lessons do the students drawn
from it? Is it being just to our own
students? This is the point that I
want_to poss t0 my hon. friends,

I really think that if they.do not
mention . those points candidly . then
they are not giving the lead. that.the
students expect from Parliament. It
is in this context that I would like to
appeal to all sections.in .this -House
not to get lost in party politics but. to
give the right 1lead to the
students. I should like to appeal
to all of them to cooperate with
the ™~ authorities in the TUniversity
and see that normalcy is restored
and peace is restord in the University
so that its normal function of impart-
ing education to the students—their
examinations are coming closer and
some are being held can be carried
out in the right spirit and true tradi-
tions of the University

SHRI JYOTIRMOY BOSU: The
deal to the students can b= well illus-
tfrated by what I say. May I speak
temmorrow?

MR. CHAIRMAN: L.may ask you
to  conclude today  itself. Why
should you decide all these points?

SHRI JYOTIRMOY BOSU: I do
not decide. I was saying that the
deal to the students,.....
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MR. CHAIRMAN: Now you conti-
nue tomorrow.

PROF. MADHU DANDAVATE:
Because Mr. Pant will not speak again
1 would like to ask him one simple
question. He rightly referred that it
was not left to the police authorities
to go there it was the vice-chance-
llor’s judgement, They assess the
situation ; and call police. Have
you come across one statement
by the Vice-Chancellor? He has
categorically said that while
trying to have a dialogue with stu-
dent leaders, “may be, I have com-
mitted an error of judgment” in
calling the police to the campus.
Since youy had referred so much to
inviting the police to the campus
and asked us whether we have justi-
fled it or not, we have alsoc come
acrosg such students in our life and
we faced the students, and I would
like to ask whether there is no pre-
cedent even during the freedom
struggle when the Principal of the
Fergusson College, who was an Eng-
lishman, had some trouble with the
students and then the police came to
the campus and the hostel, that Eng-
lishman who happened to be an edu-
cationist told the police,

Mcm.m II1—2087(a) LS
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So long as educationjsts like me
arc at the helm of affairs in the Fer-
gusson College I will not allow the
police to come into the campus, into
my College and my hostel: Cannot
a similar aititude be taken by him
also? This attitude was taken by
Acharya Narendradev who was the
Vice-Chancellor of the Banares Hindu
University when he was faced with
a similar situation.

SHRI K. C. PANT: He is asking
me something which he apparently
knows. But the point ig that if he
were to be the Vice-Chancellor or
if Acharyaji were to be the Vice-
Chancellor or somebody else was the
Vice-Chancellor and he askeq the
Government for police assistance, we
would give it. That is my answer
...... (Interruptions)

MR. CHAIRMAN: The House
siands adjourned to meet again to-
morrow at 11 A M,

16.18 hours.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, Decem-
ber 15, 1972,|Agrahayana 24, 1894
(Saka)
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